TO REGULARIZE ROAD SIDE BUILDING AND GUEST HOUSE

474 Sh. Pardeep Choudhary, M.L.A.: Will the Chief Minister be
pleased to state whether there is any proposal under consideration
of the Government to regularize the road side buildings, Guest
House in Morni area on the pattern of 2009 by the Town and

Country Planning Department; if so, the details thereof?
REPLY
Manohar Lal Chief Minister, Haryana
Sir,

Yes. A proposal for regularization of unauthorised
constructions within 30 mts. Restricted belt along scheduled roads
under The Haryana Scheduled Roads and Controlled Areas
Restriction of Unregulated Development Act, 1963 is wunder
consideration for the entire state. Panchula-Morni being a scheduled

road will also be covered under this proposal.
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